IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

| Date : 31.08.2024 |

Cc.C

Type [Court |Applied For

ABLAPL (Se
1 73577/ 131.08.20 |- A.K.BHUY c.0 Order Dtd. 2024- at
2024 24 8916/2 |AN Y 08-29 No-
024 )
[ ABLAPL (Se
73578/ |31.08.20 |- A.K.BHUY Order Dtd. 2024- at
2 2024 |24 8917/2 |AN €.0. 08-29 BAIL=2 |-
024 11)
[ ABLAPL (se
73579/ |31.08.20 |- Order Dtd. 2024- at
3 2024 24 8926/2 |A-MISHRAIC.O. 08-29 No-
024 11)
[ ABLAPL (Se
73580/ [|31.08.20 |- Order Dtd. 2024- at
4 12024 24 8926/2 |°-K-JENAIC.O. 08-29 No-
024 11)
[ ABLAPL (se
73581/ |31.08.20 |- Order Dtd. 2024- at
> 2024 |24 8931/2 |T-R-DAS [C.O. 08-29 BAIL=2 | -
024 12)
[ ABLAPL (Se
73582/ |31.08.20 |- COURT |Order Dtd. 9999- at
6 12024 |24 5051/2 [F-SAHOO [C.O0-yg "o 1231 BAIL=2 |0
024 8)
[ ABLAPL (se
73583/ |31.08.20 |- COURT |Order Dtd. 2024- at
7 2024 |24 8905/2 [K-DPAS €0 106 5 Jog-29 No-
024 8)
[ (Se
BLAPL-
73584/ [31.08.20 COURT |Order Dtd. 2024- at
8 |oo0a o 8088/2 |J.DAS C.0. 10 5 logons BAIL-2 |2 -
024
8)
[ ABLAPL (Se
9 73585/ (31.08.20 |- M.K.MOHA c.0 COURT |Order Dtd. 2024- at
2024 24 7826/2 |NTY T INO. 2 |08-28 No-
024 8)
Lo 73586/ [31.08.20 APMATE o k.rouT |, |cOURT jorder Dtd. 2024- (Se
2024 24 8370/ RRY NO. 2 |08-20 -




| 524 | 3
ABLAPL |SURYAKAN (Se
L4 73587/ [31.08.20 |- TA DAS | COURT |Order Dtd. 2024- at
2024 |24 8910/2 |MOHAPATR |~°°" INO. 2 |08-29 No-
024 A 8)
[ ABLAPL (Se
73588/ (31.08.20 |- COURT |Order Dtd. 2024- at
125024 |24 go1/2 |HE PATRAC.O. lus "5 l9g-29 BAIL=2 |-
024 12)
[ ABLAPL (Se
13 73589/ (31.08.20 |- P.K.ROUT c COURT |Order Dtd. 2024- at
2024 |24 8364/2 [RAY Y INo. 2 108-20 No-
024 12)
[ ABLAPL (Se
12 73590/ |31.08.20 |- PK COURT |Order Dtd. 2024- at
2024 |24 3386/2 |MOHANTY NO. 2 |08-29 No-
024 12)
[ ABLAPL (Se
73591/ |31.08.20 |- COURT |Order Dtd. 2024- at
1500024 |24 505172 JF BBR IGO0 ug o log-29 BAIL=2 |l o_
024 8)
[ ABLAPL (se
73592/ [31.08.20 |- P.K.ROUT COURT |Order Dtd. 2024- at
16 0020 |24 8360/2 |[RAY €0 No. 2 |08-20 BAIL-1 | _
024 13)
[ ABLAPL (se
| 73593/ [31.08.20 |- P.K.ROUT | COURT |Order Dtd. 2024- at
2024 |24 8342/2 [RAY Y INo. 2 108-20 No-
024 13)
[ ABLAPL (Se
73594/ [31.08.20 |- COURT |Order Dtd. 2024- at
1810024 |24 5450/2 [T SAHU [C.O0- Iy o log-29 No-
024 13)
[ ABLAPL (se
73595/ |31.08.20 |- A.K.BEHE COURT |Order Dtd. 2024- at
1910024 |24 5796/2 |RA C-0- lNo. 2 |os-29 BAIL=2 |-
024 8)
[ ABLAPL (Se
73596/ |31.08.20 |- COURT |Order Dtd. 2024- at
2012024 |24 564372 |5 NAYAR [C.O- g o log-29 No-
024 8)
[ ABLAPL (se
73597/ |31.08.20 |- COURT |Order Dtd. 2024- at
211024 24 8896/2 |TR PAS 1C.0- 1uq 5 Jog-29 BAIL=2 |\ -
024 10)
[ ABLAPL (Se
73598/ (31.08.20 |- COURT |Order Dtd. 2024- at
22 12024 |24 775472 |P-BCEARLIC.O.os 5 l9g-29 BAIL=2 |-
024 8)
_|73599/ [31.08.20 [aBLAPL COURT |Order Dtd. 2024- (Se
2312024 24 - TR DAS 1C.0- 5. 2 los-29 at




- 8897/2 No-
024 8)
[ ABLAPL (se
24 73600/ (31.08.20 |- D.K.BEHE COURT |Order Dtd. 2024- at
2024 |24 7936/2 |RA NO. 2 08-29 No-
024 8)
[ RBLAPL |, (Se
73601/ 131.08.20 |- COURT |Order Dtd. 2024- at
2512024 24 8900/2 iATTIOSH NO. 2 108-29 No-
024 8)
[ ABLAPL (Se
0 13602/ 131.08.20 |- R.K.SARA COURT |Order Dtd. 2024- |, .. . |at
2024 |24 8988/2 |NGT NO. 2 08-29 No-
024 12)
[ ABLAPL (Se
COURT
73603/ 131.08.20 |- Order Dtd. 2024- at
2T 12024 |24 gop1/2 MR SAHOO gfb 2 08-29 No-
024 12)
- ABLAPL (se
,g 73604/ [31.08.20 |- R.K.MALL FoOR lorder prd. 2024- | lat
2024 |24 8971/2 |ICK o 08-29 No-
024 10)
[ ABLAPL (Se
, 73605/ 131.08.20 |- AK §8UR§ Order Dtd. 2024- at
2024 |24 8903/2 |BHUYAN oim 08-29 No-
024 10)
- ABLAPL (se
4o |73606/ [31.08.20 |- R.K.MALL co R lorder pra. 2024- | lat
2024 |24 8990/2 |ICK o 08-29 No-
024 4)
[ ABLAPL (Se
COURT
73607/ 131.08.20 |- Order Dtd. 2024- at
3L 2024 24 8915/ MR SAHOO gib 2 108-29 No-
024 4)
- ABLAPL (se
5, 73608/ [31.08.20 |- RK ;gURg Order Dtd. 2024- at
2024 |24 8960/2 MALLICK onm 08-29 No-
024 4)
ABLAPL COURT (Se
43 73609/ [31.08.20 |- H.K.MOHA N o (Order Dtd. 2024~ |t
2024 |24 8942/2 |INTA oLb 08-29 No-
024 9)
[ ABLAPL (se
COURT
73611/ 131.08.20 |- Order Dtd. 2024- at
3412024 |24 g974/2 |°R FATRA 8o 2 log-29 BAIL=L no-
024 2)
___ ABLAPL (Se
COURT
73612/ 131.08.20 |- Order Dtd. 2024- at
35 2024 |24 8942/2 |P-K-JENA gib 2 108-29 BAIL=2 |0
024 9)
136 73613/ [31.08.20 [ABLAPL |J.R.SRHO[C.O. |[COURT |[order Dtd. 2024- [BAIL-1[(Se




37

38

39

40

41

42

43

44

45

46

47

48

2024 |24 - 0 NO. 2 |08-29 at
8944/2 OLD No-
024 4)
ABLAPL (Se
73614/ [31.08.20 |- MR ;gURg Order Dtd. 2024- at
2024 24 1401/2 |PARDHI oo 2 los-29 No-
024 1)
ABLAPL (Se
73615/ |31.08.20 |- PK FoUR” lorder pra. 2024- | at
2024 24 8934/2 |MOHANTY OL].D 08-29 No-
024 11)
ABLAPL (Se
73616/ [31.08.20 |- K RANA ;gURg Order Dtd. 2024- at
2024 24 goag/2 MR- 2o 2 los-29 No-
024 11)
ABLAPL (Se
COURT
73617/ |31.08.20 |- Order Dtd. 2024- at
2024 24 8935/ DK JENA gfb 2 l08-29 BAIL=2 |-
024 10)
ABLAPL (Se
73618/ |31.08.20 |- S.R.SUBU ;gURg Order Dtd. 2024- at
2024 24 8947/2 |DHI oo 2 log-29 No-
024 10)
ABLAPL (Se
73619/ |31.08.20 |- AK ;gURg Order Dtd. 2024- at
2024 24 8938/2 |MOHANTY oo 2 los-29 No-
024 10)
ABLAPL (Se
73620/ |31.08.20 |- AK ;gURg Order Dtd. 2024- at
2024 24 8941/2 |MISHRA a2 2 log-29 No-
024 10)
ABLAPL (Se
73621/ |31.08.20 - b ogHA ;gURg Order Dtd. 2024- at
2024 24 goag/2 B-F- oo 2 los-29 No-
024 10)
ABLAPL (Se
73622/ |31.08.20 |- S samoo ;gURg Order Dtd. 2024- at
2024 24 8979/2 2o 2 log-29 No-
024 10)
ABLAPL (Se
73623/ |31.08.20 |- o saHoo ;gURg Order Dtd. 2024- at
2024 24 8980/2 oo 2 l08-29 No-
024 10)
ABLAPL (Se
73624/ [31.08.20 |- M.R.SAHO ;gURg Order Dtd. 2024- at
2024 |24 8949/2 |0 oo 2 los-29 No-
024 10)
ABLAPL (Se
73625/ |31.08.20 |- N saoo ;gURg Order Dtd. 2024- at
2024 24 8984/2 oop - |08-29 No-
024 10)




49

50

51

52

53

54

55

56

57

58

59

60

61

ABLAPL (Se
73626/ |31.08.20 |- o BISHAL ;gURg Order Dtd. 2024- at
2024 24 8950/2 [° oo 2 los-29 No-
024 10)
ABLAPL (Se
73627/ |31.08.20 |- SANTOSH COURT | der Dtd. 2024- at
2024 |24 8986/2 |CIANDRA NO- 2 log-29 No-
024 ATARUDHI OLD 10)
ABLAPL COURT (Se
73629/ |31.08.20 |- A.MOHANT | NO. o |Order Dtd. 2024- ..., at
2024 24 8954/2 v oo 2 los-29 No-
024 12)
ABLAPL (Se
COURT
73630/ |31.08.20 |- Order Dtd. 2024- at
2024 |24 8997/2 |TR DAS 225 2 08-29 BAIL=2 |-
024 9)
ABLAPL (Se
COURT
73631/ [31.08.20 - Order Dtd. 2024- at
2024 24 gog3/2 |0 DBS gfb 2 l0g-29 BAIL=2 | _
024 12)
ABLAPL COURT (Se
73632/ |31.08.20 |- SK.AHESA | FOOR7 lorder pra. 2024- | lat
2024 24 8957/2 N oo 2 log-29 No-
024 8)
ABLAPL (Se
73633/ |31.08.20 |- s BARTK ;gURg Order Dtd. 2024- at
2024 24 8945/2 oos 2 lo8-29 No-
024 8)
ABLAPL (Se
73636/ [31.08.20 |- C.R..SWA ;gURg Order Dtd. 2024- at
2024 24 8959/2 |IN oon 2 |os-29 No-
024 8)
ABLAPL (Se
COURT
73637/ |31.08.20 |- Order Dtd. 2024- at
2024 24 7793/ |5 BARIK gfb 2 08-29 BAIL-1 |0 -
024 2)
ABLAPL COURT (Se
73638/ |31.08.20 |- P.N.NAYA FOURY lorder pra. 2024- | lat
2024 24 8963/2 K oo 2 los-29 No-
024 10)
ABLAPL (Se
73639/ |31.08.20 |- R ESURg Order Dtd. 2024- at
2024 24 8985/2 2o 2 log-29 No-
024 10)
ABLAPL COURT (Se
73642/ |31.08.20 - M.K.MOHA "0 lorder pra. 2024- | fat
2024 |24 8972/2 INTY oo 2 los-29 No-
024 10)
73643/ |31.08.20 ?2353; RK ;gURg Order Dtd. 2024- ;ie
2024 24 o MALLICK oo 2 los-29 o




o | )
ABLAPL (Se
73644/ |31.08.20 |- AKSHYA COURT | der Dtd. 2024- at
62 2024 |24 8612/2 |KUMAR ~|C.O. NO. 2 |5q o5 No-
024 MOHANTY OLD 10)
- BLAPL- COURT (Se
53 |73645/ [31.08.20 |0l m Lo oo, o, p [order Dtd. 2024- | jat
2024 |24 08-29 No-
024 OLD
4)
[ ABLAPL (Se
COURT
73646/ |31.08.20 |- Order Dtd. 2024- at
0412024 |24 8977/2 |7+ F KRR 1C.0- HO- 2 og_2g BAIT=2 Ino-
024 11)
- BLAPL- COURT (Se
o5 73647/ 31.08.20 |20 oo, o, p [order Dtd. 2024- | . jat
2024 |24 08-28 No-
024 OLD
1)
- CMP- COURT (Se
66 73648/ |31.08.20 [cL. 1. D. . vo. 5 [order prd. 2024- at
2024 24 MUDULTI : . 08-29 No-
24 OLD
1)
B CRLMC- COURT (Se
57 |73649/ [31.08.20 |70 M. R. . no. 5 |order ptd. 2024- at
2024 |24 s BARIK oim 08-28 No-
1)
- CRLMC- |S COURT (Se
68 ;SgZO/ ;11'08'20 2939/2 |CHOUDHUR [C. NO. 2 ggc_i;g btd. 2024- ;E_
024 Y OLD
1)
B CRLMC- |S COURT (Se
69 Zggzl/ 21‘08'20 2884/2 |CHOUDHUR [C.0. INO. 2 gg?gg btd. 2024~ EE_
024 Y OLD
1)
- CRLMC- COURT (Se
50 73652/ [31.08.20 [J/0077 |JADUNATH vo. 5 [order ptd. 2024- at
2024 |24 PRADHAN : 08-28 No-
024 OLD 0
B CRLMC- COURT crImIN | (5€
73653/ |31.08.20 SARAT Order Dtd. 2024- at
o024 2a 2855/2 | nash €.0. NO. 2 5g 28 AL No-
024 OLD MISC 2)
- CRLMC- |P COURT (Se
72 23324/ 32'08'20 2897/2 |DASMOHAP [C. NO. 2 gg?gg btd. 2024~ ;E_
024 ATRA OLD 2)
__' ) (Se
L 73655/ [31.08.20 ?géii/ P. R. . ;gURg Order Dtd. 2024- at
2024 |24 024 | |SWAIN oim 08-29 2?—
L, |73656/ [31.08.20 [ABLAPL MANOJ || COURT [Order Dtd. 2024~ [ [(se
2024 |24 - KUMAR 9 NOo. 2 |08-29 at




[ 4775/2 MALLICK OLD No-
024 3)
- WP (C) - COURT (Se
75 23227/ 22'08'20 21084/ |S SAMAL |c.0. INO. 2 8;?25 Ptd. 2024~ ;E_
2024 OLD
3)
- WP (C) - COURT (Se
76 ;‘3228/ 21‘08‘20 20977/ |D.BISWAL |C.O. [NO. 2 ggc_iig prd. 2024~ ;E_
2024 OLD
3)
[ ABLAPL (Se
L 73659/ 131.08.20 |- ?ﬁIEﬁAND . ;gURg Order Dtd. 2024- at
2024 |24 8978/2 | B 08-29 No-
024 3)
[ WPC (OA (Se
g 73660/ [31.08.20 [C)- T swary o §8UR§ Order Dtd. 2024-  |oA at
2024 24 1312/2 . : OL].D 08-27 Branch No-
019 1)
[ ABLAPL (se
73661/ |31.08.20 |- BIKASH COURT | der Dtd. 2024- at
7902024 |24 8969,/ |CHANDRA |C.O. INO. 2 |50 4 No-
020 PARTJA OLD 0
B WP (C) - COURT (Se
80 23322/ 22‘08‘20 21092/ |S SAMAL [C.0. [NO. 2 gg?ig ptd. 2024~ EE_
2024 OLD
1)
- WPC (OA COURT (Se
g1 73663/ [31.08.20 [C) - M.D.BISW | No. o, |order Dtd. 2024- |oA at
2024 24 2499/2 |AL : OL].D 08-30 Branch [No-
017 1)
B WP (C) - COURT (Se
82 23324/ 22‘08‘20 21045/ |S SAMAL |C.O. [NO. 2 gg?ig btd. 2024~ ;z_
2024 OLD 5
- ABLAPL (se
73665/ |31.08.20 |- SRINIBAS COURT | der Dtd. 2024- at
8312024 |24 8967/2 |- C.0. NO. 2 155 59 BAIL=2 |\ -
020 MOHANTY OLD o)
B MACA- COURT mrsc. |(°€
73666/ |31.08.20 P.K.PARI Order Dtd. 2024- ©lat
84 |,o0a |2 1194/2 |2 c.o. No. 2 |90 APPEAL |7~
023 OLD SEC. gy
[ ABLAPL (se
gs 73667/ [31.08.20 |- EEXEEEA . ;gURg Order Dtd. 2024- at
2024 |24 8965/2 |~ 2 lomn 08-29 No-
024 9)
- WP (C) - COURT (Se
os 12668/ [31.08.20 (IO | e Jeo. fhoos Ozder ped. 20200 s
2024 OLD o)
187 [73669/ [31.08.20 [wp(C)- [BIgAaY  [c.0. |COURT |Order Dtd. 2024- [(Se




88

89

90

91

92

93

94

95

96

97

98

99

2024 |24 20213/ [KOMAR NO. 2 |08-22 at
2024 BEHERA OLD No-
9)
MACA- COURT mrsc. |'S®
;ngo/ 21'08'20 1194/2 |S.R.OJHA [C.0. [NO. 2 ggﬁgg prd. 2024~ ippear ;E_
023 oLD SEC. g
(Se
73671/ [31.08.20 [*F (¢ COURT order ptd. 2024- at
2024 o4 21114/ |s SAMAL |C. NO. 2 |0e"o0 No-
2024 oLD
9)
MACA- COURT mrsc. |'S®
;ngz/ 21'08'20 426/20 |S.SWAIN [C.0. [NO. 2 gg?gg btd. 2024- ppear, ;2_
19 oLD SEC. [}
WP (C)- |BIJAY COURT (Se
73673/ |31.08.20 Order Dtd. 2024- at
o s 19931/ [KUMAR  |C.0. NO. 2 | -5 e
2024 BEHERA OLD 1)
ABLAPL (Se
73674/ |31.08.20 |- sx samoo .0, ol |order ptd. 2024- at
2024 |24 8995/2 O | ¢ Jos-29 No-
024 1)
ABLAPL (Se
73675/ [31.08.20 |- sarar | o [=0U%7 lorder ptd. 2024- at
2024 |24 8958/2 |DASH O op  |os-29 No-
024 1)
MACA- COURT mrsc. |{S¢
28226/ 31‘08‘20 426/20 |S.SWAIN |C.0. [NO. 2 gg?gg ptd. 2024- hppear ;2_
19 oLD SEC. [,
(Se
73677/ [31.08.20 [7F (¢ COURT lorder ptd. 2024- at
vooal Ba 21116/ |s SAMAL [c.0. WNo. 2 [729%F e
2024 OLD
4)
ABLAPL (Se
73678/ [31.08.20 |- UNMESH COURT order ptd. 2024- at
CHANDRA |[C. NO. 2 BAIL-2
2024 |24 8955/2 | oo~ o829 No-
024 11)
ABLAPL (Se
73679/ |31.08.20 |- o neare o 0. o S |order prd. 2024- at
2024 |24 9001/2 | O | os-20 No-
024 11)
ABLAPL (Se
73680/ |31.08.20 |- PK FOURY lorder pra. 2024- at
2024 |24 9004/2 |MOHANTY orn ~ |08-29 No-
024 11)
ABLAPL (Se
73681/ |31.08.20 |- sarar |, [“0U%7 lorder prd. 2024- | at
2024 |24 8913/2 |DASH O oop - |os-29 No-
024 2)




(Se

73682/ [31.08.20 "2 ()~ COURT order ptd. 2024- at
ool v 21121/ |S SAMAL NO. 2 | 0t9ST a2t
2024 OLD
2)
ABLAPL (Se
COURT
73683/ [31.08.20 - Order Dtd. 2024- at
2024 24 9005/2 [ PAGAL ggb 2 08-29 BAIL=2 |1
024 8)
ABLAPL (Se
73684/ [31.08.20 |- S1BA COURT |0 rder Dtd. 2024- at
PRASAD NO. 2 BAIL-2
2024 24 8912/2 |C 855 oo 2 los-29 No-
024 10)
(Se
73685/ 31.08.20 72 (C) COURT order ptd. 2024- at
2024 24 21123/ |S SAMAL NO. 2 |0e"20 No-
2024 OLD
10)
ABLAPL (Se
73686/ |31.08.20 |- RAKESH COURT | der Dtd. 2024- at
2024 24 9006/2 |FUMAR NO. 2 1hg_29 No-
024 ROUTRAY OLD 10)
ABLAPL (Se
73687/ [31.08.20 |- zéAﬁﬁADE §8UR§ Order Dtd. 2024- at
2024 |24 7807/2 | oo 2 log-29 No-
024 10)
ABLAPL (Se
73688/ |31.08.20 |- RAKESH COURT | der Dtd. 2024- at
2024 24 9006/2 |FUMAR NO. 2 1hg_29 No-
024 ROUTRAY OLD 10)
ABLAPL SANJIB COURT (Se
73689/ [31.08.20 - KUMAR w0 lorder prd. 2024- | at
2024 |24 5604/2 |BHANJADE oon 2 |os-29 No-
024 0 3)
BLAPL- COURT (Se
28320/ 31'08'20 7884/2 |SP DAS NO. 2 gg?gg ptd. 2024= lparpq EE_
024 OLD
2)
MACA- COURT MIsc. |(5¢€
;ggzl/ 22‘08‘20 475/20 |S.R.OJHA NO. 2 gg?gg btd. 2024= ppear, ;2_
20 OLD SEC. |y
WP (C) - wriT | (5©
73692/ |31.08.20 COURT |Order Dtd. 2024- at
2024 24 36258/ |[MR BARIK NO. 1 08-30 BRANCH No—
2023 -8
41)
WP (C) - (Se
73693/ (31.08.20 |17 P C Das COURT |Order Dtd. 2024- at
2024 |24 2 NO. 1 |08-21 No-
2024
a1)
73694/ |31.08.20 MBLAPL |SIBA COURT |Order Dtd. 2024- (Se
2024 24 - PRASAD NO. 1 |08-28 at
7840/2 |SAHOO ) No-




[ 024 41)
N BLAPT,~ (Se
11173695/ (31.08.20 |20 | o s COURT |Order Dtd. 2024- at
3 (2024 24 : NO. 1 |08-29 No-
024
41)
N MACA- MIsc. |‘5¢
11 73696/ |31.08.20 COURT |Order Dtd. 2024- " lat
4 202 o 475/20 |J.DEHURY [C. 5o, 1 log-29 APPEAL |°
20 SEC.
4)
[ RBLAPL | o (se
11 73697/ |31.08.20 |- PRASAD c COURT |Order Dtd. 2024- at
5 (2024 24 7872/2 | o . NO. 1 108-28 No-
024 4)
N WP (C) - wriT | (5©
11 |73698/ |31.08.20 COURT |Order Dtd. 2024- at
¢ loooa o 35021/ |MR BARIK [C. vo. 1 lo8-30 BRANCH |° ~_
2023 -3
12)
[ ABLAPL (Se
11 173699/ [31.08.20 |- R R . COURT |Order Dtd. 2024~ | . . at
7 |2024 24 8982/2 |NAYAK : NO. 1 |08-29 No-
024 6)
[ ABLAPL (se
11 173701/ |31.08.20 |- R B . COURT (Order Dtd. 2024~ | |at
8 12024 24 8656/2 |[MISHRA : NO. 1 |08-29 No-
024 11)
N MACA- MIsc. |‘5€
11 73702/ |31.08.20 COURT |Order Dtd. 2024- - lat
5 |ro2a o 280/20 |J.DEHURY [C. w0 1 lososs APPEAL |*°
20 SEC.
6)
N WP (C) - wriT | (°©
12 73703/ |31.08.20 COURT |Order Dtd. 2024- at
2 looza o 12196/ |A BISWAL C. o, 1 logoss BRANCH |-~
2018 -2
34)
- ABLAPL (se
12 173704/ |31.08.20 |- R B . COURT |Order Dtd. 2024~ | . at
1 |2024 24 8656/2 |[MISHRA . NO. 1 |08-29 No-
024 11)
N MACA- MIsc. |(5¢€
12 73705/ (31.08.20 |, /7 D.PRADHA |, COURT (Order Dtd. 2024- | -2~ lat
2 2024 24 N . NO. 1 |08-29 No-
20 SEC.
4)
R WP (C) - (Se
12 73706/ [31.08.20 |7 -0 [P K. . COURT |Order Dtd. 2024- at
3 [2024 24 MISHRA : NO. 1 |09-09 No-
2024
4)
N MACA- MIsc. |‘5¢€
12173707/ |31.08.20 COURT |Order Dtd. 2024- " lat
4 12024 24 408/20 |P.K.JENA C. NO. 1 08-29 APPEAL | =
20 SEC.
4)
12 73708/ [31.08.20 wp(c)- [P.K. - COURT |Order Dtd. 2024- (Se
5 (2024 24 21231/ IMISHRA . NO. 1 |09-09 at




[ 2024 No-
4)
N MACA- MIsc. |5
12173709/ |31.08.20 COURT |Order Dtd. 2024- " lat
< boza | s 267/20 |J.R.DAS 0. 23105204 APPEAL |2 -
24 SEC.
6)
N WP (C)- |M/S.GOPI wriT | (5€
12 |73710/ [31.08.20 : COURT |Order Dtd. 2024- t
7 2024 |24 13082/ |NATH NO. 23 (08-28 BRANCH |\ _
2019 SETHT : -2 9?
N WP (C) - (Se
12 {73711/ |31.08.20 20969/ D. COURT |Order Dtd. 2024- at
8 |2024 |24 BISWAL NO. 23/08-30 No-
2024
9)
[ WPC (OA (Se
12 (73712/ |31.08.20 |) - R.MOHANT COURT |Order Dtd. 2024-  |OA at
9 |2024 |24 154/20 |y NO. 23 (08-27 Branch No-
17 1)
R WP (C) - (Se
13 73713/ [31.08.20 |, 520" |D. COURT |Order Dtd. 2024- at
0 |2024 |24 BISWAL NO. 23 (08-30 No-
2024
1)
N WP (C) - (Se
1373714/ [31.08.20 COURT |Order Dtd. 2024- at
1 2024 |24 21224/ |5.C.DASH NO. 23 08-30 No-
2024
1)
R WP (C) - (Se
13 (73715/ [31.08.20 COURT |Order Dtd. 2024- at
2 2024 |24 19258/ |B.PARIDA NO. 23 08-30 No-
2024
1)
N WP (C) - (Se
1373716/ [31.08.20 COURT |Order Dtd. 2024- at
3 2024 |24 21011/ |b.BISWAL NO. 23 (08-30 No-
2024
1)
R WP (C) - (Se
13173717/ 131.08.20 20409/ M.K.NAYA COURT |Order Dtd. 2024- at
4 2024 |24 K NO. 23 (08-30 No-
2024
1)
N WP (C) - (Se
13 73718/ [31.08.20 |75 7¢" |S.K.BISW |, COURT |Order Dtd. 2024- at
5 2024 |24 AL NO. 23 (08-28 No-
2024
1)
___ . (Se
1373719/ |31.08.20 COURT |Order Dtd. 2024-  |WRIT |at
6 [2024 |24 89/202 IS SRMAL NO. 2308-28 APPEAL |No-
7)
___ A (Se
13 73720/ [31.08.20 |, [M.MOHANT |, COURT |Order Dtd. 2024- |[WRIT |at
7 2024 |24 . Y NO. 23 (08-28 APPEAL [No-
7)
113 73721/ [31.08.20 |[ABLAPL [SRIKANT [C.O0. [COURT |Order Dtd. 2024- [(se




|

12024

24 - KUMAR NO. 2308-29 at
9002/2 |BARIK No-
024 7
WRIT
WP (C) - BRANCH ;ie
73722/ 131.08.20 17809/ |S.DAs COURT |Order Dtd. 2024- (DIVIS No—
2024 24 Soia : NO. 2308-29 on 15
BENCH- )
3)
ABLAPL ;ie
73723/ 131.08.20 |- JADUNATH COURT |Order Dtd. 2024- No-
2024 24 9000/2 |PRADHAN NO. 23 08-29
122
024
)
(Se
73724/ |31.08.20 ?g?g?; JADUNATH COURT |Order Dtd. 2024- ;E_
2024 24 024 PRADHAN NO. 231/08-29 122
)
WRIT
WP (C) - BRANCH éie
73725/ |31.08.20 COURT |Order Dtd. 2024- | (DIVIS
2024 |24 ;gfg9/ D.SANMAL NO. 23/08-29 TON T§2
BENCH- )
3)
WRIT (Se
WP (C) - CHIEF BRANCH t
73727/ 131.08.20 17005/ D.D.MOHA JUSTIC |Order Dtd. 2024- (DIVIS ; _
2024 24 5024 NTY E'S 08-30 TON 134
COURT BENCH-
2) )
WRIT (Se
WP (C) - CHIEF BRANCH at
73728/ [31.08.20 1210 JUSTIC order Dtd. 2024-  |(DIVIS [3°
2024 24 o : E'S  08-22 on 150
COURT BENCH-
)
3)
WRIT (Se
WP (C) - CHIEF BRANCH at
73729/ |31.08.20 JUSTIC [Order Dtd. 2024- | (DIVIS 2T
2024 24 3528/2 M. SAHOO E'S 08-22 TON Tig
COURT BENCH-
)
3)
(Se
ABLAPL
73730/ [31.08.20 |- PRASANTA COURT | der Dtd. 2024- at
2024 |24 8359/2 |LUMAR NO. 2 15g-20 No-
ROUTRAY OLD 119
024
)
(Se
ABLAPL
73731/ [31.08.20 |- SRIKANT COURT | Ger Dtd. 2024- at
2024 |24 8996/2 |LUMAR NO. 2 1hg_29 No-
BARIK OLD 119

024




ABLAPL (Se
73733/ [31.08.20 |- mamnT FoOR7 lorder pra. 2024- | lat
2024 |24 8937/2 |70 onp  [08-29 No-
024 9)
ABLAPL (Se
73734/ |31.08.20 |- B R ;gURg Order Dtd. 9999- at
2024 |24 8933/2 |MOHANTY onp - |12-31 No-
024 9)
WP (C) - COURT (5e
73744/ |31.08.20 19703/ S. K. No. p Order Dtd. 2024- at
2024 |24 2024 | [BISWAL orp  |08-28 g?—
WP (C) - COURT (5e
73746/ [31.08.20 |, o0 A, no. 5 |order Dtd. 2024- at
2024 |24 5024 | IMOHANTY oLp  |08-28 gf—
WP (C) - COURT (5e
73747/ |31.08.20 ;0,000 [B. K. No. 5 |order Dtd. 2024- at
2024 |24 5004 | |[PARDHI onp . |08-28 ST_
WP (C) - COURT (5e
73749/ |31.08.20 20405/ B. K. NO. 2 Order Dtd. 2024- at
2024 |24 S04 |PANDA orp  |08-28 gf—
WP (C) - COURT (5e
73750/ |31.08.20 |, 0" [B. K. No. 5 |order Dtd. 2024- at
2024 |24 S0aa | [PANDA orp  |08-28 ST_
WP (C) - COURT (5e
73751/ |31.08.20 20521/ B. K. NO. 2 Order Dtd. 2024- at
2024 |24 S0as | [PANDA oLy |08-28 2?—
WP (C) - COURT (5e
73753/ [31.08.20 )0 o0 [B. K. NG, 5 |order Dtd. 2024- at
2024 |24 S0as | |PANDA oLp  |08-28 g?—
WP (C) - (se
73755/ 131.08.20 ooces | Lo COURT |order Dtd. 2024- at
2024 |24 : NO. 1 [09-25 No-
2024
9)
WP (C) - (Se
73756/ |31.08.20 )0, IS, COURT |Order Dtd. 2024- at
2024 |24 BISWAL NO. 1 |08-28 No-
2024
9)
WP (C) - (5e
73758/ [31.08.20 |[ooc0" IN. C. COURT |Order Dtd. 2024- at
2024 |24 SINHA NO. 1 |08-27 No-
2024
9)
73760/ |31.08.20 ?gég;; N. C. COURT Order Dtd. 2024- (8e
2024 |24 SINHA NO. 1 [08-27
2024 No-




[ 9)
WP (C) - (Se
16 73761/ [31.08.20 |0 > N. C. COURT |Order Dtd. 2024- at
1 2024 24 STNHA NO. 1 |08-27 No-
2024
9)
N WP (C) - (Se
16 |73763/ 131.08.20 20104/ N. C. COURT |Order Dtd. 2024- at
2 |2024 24 STNHA NO. 1 |08-27 No-
2024
9)
N WP (C) - (Se
16 |73764/ |31.08.20 20108/ N. C. COURT |Order Dtd. 2024- at
3 12024 24 STNHA NO. 1 |08-27 No-
2024
9)
N FAO- MIsc. |5
16 73765/ [31.08.20 ;.. 0 [A. K. COURT |Order Dtd. 2024- | =2~ lat
4 12024 24 DAS NO. 1 |08-29 No-
24 SEC.
5)
- WP (C) - (Se
16 73767/ [31.08.20 |7 020 |S. K. COURT |Order Dtd. 2024- at
5 12024 24 PRADHAN NO. 1 |08-29 No-
2024
5)
B WP (C) - (Se
16 73769/ [31.08.20 | -2 A. P. COURT |Order Dtd. 2024- at
6 2024 24 SAHOO NO. 23/12-10 No-
2024
5)
N WP (C) - (Se
16 73770/ [31.08.20 |7 -2%° [P. K. COURT |Order Dtd. 2024- at
7 12024 24 JENA NO. 23/08-29 No-
2024
5)
B WP (C) - (Se
16 73771/ [31.08.20 |0 2" [P. K. COURT |Order Dtd. 2024- at
8 12024 24 JENA NO. 23/08-29 No-
2024
5)
N WP (C) - (Se
16 73772/ [31.08.20 | o " |H. K. COURT |Order Dtd. 2024- at
9 12024 24 MOHANTA NO. 23 /08-29 No-
2024
5)
N WP (C) - (Se
17 73773/ [31.08.20 |0 o0’ |0 pas COURT |Order Dtd. 2024- at
0 2024 24 : NO. 23 /12-13 No-
2024
5)
- WP (C) - (Se
17 73775/ [31.08.20 |0/ |H. K. COURT |Order Dtd. 2024- at
1 2024 24 MOHANTA NO. 23 /08-29 No-
2024
5)
N WP (C) - wriT | (°©
17 {73776/ 131.08.20 19191/ R. K. COURT |Order Dtd. 2024- BRANCH at
2 |2024 24 MOHANTY NO. 23 /08-29 No-
2024 -4
17)
17 73777/ [31.08.20 |ABLAPL |BALARAM COURT |Order Dtd. 2024- (se
3 12024 24 - STNGH NO. 23 /08-29 at




- 5926/2 No-
024 17)
N WP (C) - (Se
17 {73778/ 131.08.20 19047/ R. K. c COURT |Order Dtd. 2024- at
4 12024 24 MOHANTY |~° NO. 23/08-29 No-
2024
17)
B WP (C) - (Se
17 73780/ [31.08.20 [Jooue” |S. K. . COURT |Order Dtd. 2024- at
5 12024 24 PRADHAN |~ NO. 2308-29 No-
2024
17)
N WP (C) - (Se
17 {73782/ 131.08.20 17844/ J. c COURT |Order Dtd. 2024- at
6 12024 24 BEHERA . NO. 23/08-29 No-
2024
17)
N WP (C) - (Se
17 73783/ [31.08.20 -0 [B. . COURT |Order Dtd. 2024- at
7 12024 24 MTSHRA : NO. 2308-29 No-
2024
17)
N WP (C) - (Se
1773785/ [31.08.20 o000 [B. . COURT |Order Dtd. 2024- at
8 12024 24 MTSHRA . NO. 2308-29 No-
2024
17)
ABLAPL COURT (Se
17 73786/ [31.08.20 |- BALARAM | N 5 |order pta. 2024- | lat
9 |2024 24 6374/2 |SINGH . oLb 08-29 No-
024 8)
N WP (C) - COURT (Se
18 [73787/ [31.08.20 [0 oL |S. K. . No. 5 |order Dtd. 2024- at
0 2024 24 5094 PRADHAN o 08-29 2?—
N BLAPL- COURT (Se
18 173788/ |31.08.20 Order Dtd. 2024- at
L loosa o 5515/2 |B DAS C. No. 2 | 27T ro-
024 OLD
8)
- ABLAPL (se
18 73790/ [31.08.20 |- g?gigl . ;gURg Order Dtd. 2024- at
2 |2024 24 8943/2 : . 08-29 No-
024 SINGH OLD 5
N WP (C) - (Se
18 73791/ [31.08.20 [0, N. C. . COURT |Order Dtd. 2024- at
3 12024 24 MISHRA : NO. 23/12-03 No-
2024
8)
N BLAPL- |KARTIK (Se
18 173792/ |31.08.20 COURT |Order Dtd. 2024- at
1 loosa 4 5119/2 |CHANDRA |C. vo. 23 |08o93 BAIL-2 |~
024 TRIPATHY :
12)
N WP (C) - wriT | (€
18 173793/ |31.08.20 COURT |Order Dtd. 2024- at
5 |2024 24 19102/ |A. DAS C. NO. 23 09-26 BRANCH No-
2024 -4
17)
118 [73794/ [31.08.20 [BLAPL- |[KARTIK [C.O. |COURT |Order Dtd. 2024- [(se




12024

24 5369/2 |CHANDRA NO. 23[08-23 at
024 TRIPATHY No-
17)
ABLAPL (Se
73795/ |31.08.20 |- b samoo oo, el |order prd. 2024- at
2024 |24 8952/2 O B2 los-29 No-
024 17)
WP (C) - COURT (5e
73796/ 131.08.20 207 Is. k.| o |9 Jorder ptd. 2024- at
2024 |24 Sooa ! lsamMIM oop 2 |08-29 No-
17)
ABLAPL (Se
73797/ [31.08.20 |- SANTOSH COURT lorder ptd. 2024- at
2024 |24 g970/2 [KUMAR ~[C.0. NO- 2 f5g 5q No-
024 DWIVEDY OLD 17)
WP (C) - COURT (Se
73798/ |31.08.20 20651/ A. K. c NO. 2 Order Dtd. 2024- at
2024 |24 Zooat! loatr oor 2 los-28 No-
17)
ABLAPL |SUMIT COURT (Se
73799/ |31.08.20 |- SEKHAR c NO. 2 Order Dtd. 2024- at
2024 |24 8987/2 |partanar (<O 700 2 log-29 No-
024 K 17)
WP (C) - COURT (5e
73800/ (31.08.20 70,507 |, k.| (2P jorder ptd. 2024- at
2024 |24 2oos’! misura oor 2 los-28 No-
17)
CMP- SAMBEET (Se
73801/ (31.08.20 |0 Iy o o, |COURT |order Dtd. 2024- at
2024 |24 -9+ INo. 20 08-29 No-
24 AK
17)
WP (C) - (5e
73802/ (31.08.20 )0 217 |P. K. COURT |Order Dtd. 2024- at
2024 |24 MOHANTY NO. 20 (08-28 No-
2024
17)
ABLAPL (Se
73803/ [31.08.20 |- BALARAM |, |COURT |Order Dtd. 2024- at
2024 |24 8924/2 |SINGH -9+ INo. 20 08-29 No-
024 17)
WP (C) - (Se
73804/ |31.08.20 COURT |Order Dtd. 2024- at
2024 |24 20779/ R. SINGH|C.O. o " 10 [10-01 No-
2024
17)
s
73805/ |31.08.20 ?5532} . swary lc.o. [COURT |Order Dtd. 2024- &
2024 |24 . -9+ INo. 10 /08-28 No-
2024
17)
ABLAPL (Se
73806/ |31.08.20 |- e | o |couRT |order Drd. 2024- | oo |at
2024 |24 8606/2 "9+ INo. 10 08-29 No-
024 PAHTL 5)




ABLAPL (Se
73807/ |31.08.20 |- iiﬁiEOD COURT |Order Dtd. 2024- at
2024 24 8620/2 |5 NA% NO. 10 08-29 No-
024 5)
WP (C) - (Se
73808/ |31.08.20 COURT |Order Dtd. 2024- at
2024 |24 20832/ |S. DASH NO. 10|10-08 No-
2024
5)
ABLAPL (Se
73810/ (31.08.20 |- COURT |Order Dtd. 2024- at
2024 24 15523, |®+ SETHI NO. 10 |08-30 BAIL=2 | _
2023 8)
CRLMP- (Se
73811/ (31.08.20 (1000 M. M. COURT |Order Dtd. 2024- at
2024 24 NAYAK NO. 10 |08-29 No-
024
8)
TRPCRL (Se
73812/ [31.08.20 - J. P COURT |Order Dtd. 2024- at
2024 24 67/202 |KAR NO. 10 08-29 No-
4 8)
TRPCRL (Se
73813/ |31.08.20 |- P. K. COURT |Order Dtd. 2024- at
2024 24 64/202 |MOHANTY NO. 11 10-24 No-
4 8)
WP (C) - (Se
73814/ |31.08.20 [70 )7 k. c. COURT |Order Dtd. 2024- at
2024 24 PANDA NO. 11 09-19 No-
2024
8)
WP (C) - (Se
73816/ (31.08.20 1o )7 |B. D. COURT |Order Dtd. 2024- at
2024 24 BISWAL NO. 11 10-24 No-
2024
8)
WP (C) - (Se
73817/ (31.08.20 )0 0" |B. D. COURT |Order Dtd. 2024- at
2024 24 BISWAL NO. 11 1/10-24 No-
2024
8)
WP (C) - (Se
73818/ |31.08.20 |70 =07 |s. M. COURT |Order Dtd. 2024- at
2024 24 STNGH NO. 11 |08-29 No-
2024
8)
WP (C) - (Se
73820/ |31.08.20 COURT |Order Dtd. 2024- at
2024 24 20468/ |C. RANA NO. 11 |10-23 No-
2024
8)
WP (C) - (Se
73821/ (31.08.20 00T L COURT |Order Dtd. 2024- at
2024 |24 : NO. 1 |08-01 No-
2024
8)
73822/ [31.08.20 ?gésg; s. K. COURT |Order Dtd. 2024- ;ie
2024 24 BEHERA NO. 1 |08-28
2024 No-




[ 8)
WP (C) - (Se
21 73823/ 131.08.20 COURT |Order Dtd. 2024- at
2 2024 |24 L7901/ 1S. GUPTAC.0- o 1 |og-28 No-
2024
8)
N WP (C) - (Se
21 73824/ |31.08.20 COURT |Order Dtd. 2024- at
3 2024 |24 20693/ |KSHITISH |C.O. |00 |gg_og No-
2024
8)
N WP (C) - (Se
21 73825/ 131.08.20 COURT |Order Dtd. 2024- at
4 2024 |24 19615/ |P. NAYAK |C.O. |yq 1 |og g No-
2024
8)
[ ABLAPL (Se
21 73826/ 131.08.20 |- P.K. COURT |Order Dtd. 2021- | .. _lat
5 (2024 24 18267/ MOHANTY NO. 7 |10-30 No-
2019 16)
N CRLMC- (Se
21 (73827/ [31.08.20 3000 0 M. R. . COURT |Order Dtd. 2024- at
6 2024 |24 SAHOO ‘Y INo. 7 l08-28 No-
024
16)
[ ABLAPL (se
21 73828/ 131.08.20 |- B.S. . COURT |Order Dtd. 2021- | .. _lat
7 |2024 |24 18240/ |SWAIN 9 No. 7 |10-30 No-
2019 16)
N CRLMC- (Se
21 {73829/ (31.08.20 |70 /L0 [P. K. . COURT |Order Dtd. 2024- at
8 2024 |24 JENA O+ NOo. 7 l08-28 No-
024
16)
N CRLMC- COURT (Se
21 [73830/ |31.08.20 |3 /-0 |H. K. . vo. o [order Drd. 2024- at
9 12024 |24 PANDA : : 09-11 No-
024 OLD
16)
N CRLMC- COURT (Se
22 [73831/ |31.08.20 |3 0°0 R. K. no. o, |order ptd. 2024- at
0 2024 |24 MALLICK . 09-25 No-
024 OLD
16)
[ BICHITRA (Se
22 173832/ [31.08.20 ?g;i;/ NARAYANA ;gURg Order Dtd. 2024- at
1 12024 |24 SATAPATH . 08-29 No-
2024 OLD
Y 16)
N CRLMC- COURT (Se
22 [73833/ |31.08.20 |3 - =0 [R. K. . vo. , [order Dtd. 2024- at
2 2024 |24 BARTK : : 08-28 No-
024 OLD
16)
N CRLMC- COURT (Se
22 {73834/ [31.08.20 |7 L0 R. K. . vo. , [order Drd. 2024- at
3 2024 |24 BARIK : : 08-28 No-
024 OLD
16)
22 (738357 [31.08.20 [crRIMC- K. K. - COURT |Order Dtd. 2024- (Se
4 [2024 |24 2909/2 |NATH 9 No. 2 |09-11 at




024 OLD No-
16)
CRLMC- COURT (Se
73836/ (31.08.20 2904/ A. K. c NO. 2 Order Dtd. 2024- at
2024 24 JATT : . 08-28 No-
024 OLD
16)
CRLMC- COURT (Se
73838/ (31.08.20 S50 |SESHADEY | v % Jorder ptd. 2024- at
2024 |24 BISWAL : . 08-28 No-
024 OLD
16)
WP (C) - COURT (Se
73839/ (31.08.20 19911/ A. K. c NO. 2 Order Dtd. 2024- at
2024 24 Soaa | |pRNDA oo 2 los-28 No-
16)
B CHIEF (Se
73840/ |31.08.20 gigézo S.K. . JUSTIC |Order Dtd. 9999- ;iIMIN at
2024 24 21 BISWAL . E'S 12-31 APPEAL No-
COURT 5)
W (C) - CHIEF (se
73841/ (31.08.20 [ooo ) |d. P . JUSTIC |Order Dtd. 2024- at
2024 |24 Sona | [kaR O lgvs  los-28 No-
COURT 5)
- CHIEF (se
73842/ |31.08.20 JUSTIC |Order Dtd. 2024- at
2024 24 223/20 PLRDAS C.0- 1ovg log-29 No-
COURT 5)
WRIT (Se
WP (C) - CHIEF BRANCH at
73843/ 131.08.20 |7 207 1g.0. . JUSTIC order Dtd. 2024-  |(DIVIS 3°
2024 |24 Sona”] [pARIDA O lgvs  |og-29 on 15
COURT BENCH-
)
3)
CHIEF (Se
73844/ |31.08.20 g??/zo T. K. . JUSTIC |Order Dtd. 2024- iéigAL at
2024 |24 2, NAYAK O lgrs  los-22 oo No-
COURT S
CMP- (Se
73845/ (31.08.20 |0 |L.K - COURT |Order Dtd. 2024- at
2024 |24 NAYAK O+ INo. 20 |08-29 No-
24
5)
WP (C) - CHIEF (Se
73846/ |31.08.20 JUSTIC |Order Dtd. 2024- at
2024 |24 ;ggzz/ M. NAYAK C.O. lovg  0g-28 No-
COURT 5)
WP (C) - CHIEF (Se
73847/ |31.08.20 JUSTIC |Order Dtd. 2024- at
2024 |24 22329/ M. NAYAK C.O. |ovg  0g-28 No-
COURT 5)
73848/ (31.08.20 "E(O) 5 ¢ CHIEF (Se
2024 24 19959/ DALET C. JUSTIC at
2024 E'S No-




[ | (COURT 5)
[ ABLAPL (se
23 (73849/ 131.08.20 |- P. K. . COURT |Order Dtd. 2021- | . |at
7 12024 24 4480/2 |DASH . NO. 7 |07-23 No-
019 10)
- e (C) - CHIEF (se
2373850/ |31.08.20 JUSTIC Order Dtd. 2024- at
8 |2024 |24 ;8;29/ D. SAMAL [C.O. |ovq  l0g_23g No-
COURT 10)
- W (C) - CHIEF (se
2373852/ |31.08.20 JUSTIC Order Dtd. 2024- at
9 |2024 |24 ;8;26/ RK SAHOO C.0. g lgg-29 No-
COURT 10)
N WP (C) - (Se
24 73853/ |31.08.20 COURT |Order Dtd. 2024- at
0 |2024 24 20753/ |J.P. KARC. NO. 16 10-07 No-
2024
10)
[ TRP (C) (Se
24 73854/ |31.08.20 |- P.K . COURT |Order Dtd. 2024- at
1 2024 24 207/20 |MISHRA . NO. 11 /08-28 No-
24 10)
N LAA- (Se
24 73855/ |31.08.20 COURT |Order Dtd. 2024- |FIRST |at
2 12024 24 33/200 N. ROUT (C. NO. 11 /08-28 APPEAT [No-
1)
N WP (C) - |TAPAN wrrr |(5€
24 73856/ |31.08.20 COURT |Order Dtd. 2024- at
3 2024 |24 11190/ JKUMAR —|C.0. |yo "1 og-29 BRANCH [yo-
2024  |MANDAL : -2 7
N WP (C) - wriT | (°©
24 |73857/ [31.08.20 |7 50" |P.K. . COURT |(Order Dtd. 2024- |\ o . lat
4 12024 24 MTSHRA : NO. 11 /08-29 No-
2024 -2
7)
N WP (C) - wrrr | 'S¢
24 73858/ |31.08.20 COURT |Order Dtd. 2024- at
5 |ooox o 33717/ |U.P. BAG C. vo. 11 loso30 BRANCH |2~
2020 -8
42)
N WP (C) - wriT | (°©
24 73860/ |31.08.20 COURT |Order Dtd. 2024- at
= oo o 33723/ |U.P. BAG|C. vo. 11 loso30 BRANCH |2~
2020 -8
42)
___ ABLAPL (se
24 73861/ 131.08.20 |- M.K. . COURT |Order Dtd. 2023- | . jat
7 12024 24 3707/2 |PANI : NO. 2 |04-26 No-
023 7)
[ ABLAPL (Se
24 73862/ 131.08.20 |- S.K. . COURT |Order Dtd. 2023- | . jat
8 |2024 24 14797/ |ROUT : NO. 2 |12-22 No-
2023 11)
24 73863/ [31.08.20 |cCRLMC- N COURT |Order Dtd. 2024- |CRIMIN | (Se
9 2024 24 2647/2 | : NO. 2 |08-28 AL at




024 MISC  |No-
7)
(Se
73864/ 131.08.20 DUET 1. COURT |Order Dtd. 2024- | .. at
2024 |24 PARDHAN NO. 2 108-30 No-
2022
11)
73865/ |31.08.20 "E(C)- COURT |Order Dtd. 2024- ;ie
2024 |24 20186/ ||H. JENA NO. 2 |08-30 No-
2024
11)
WP (C) - |SANJIB WRIT (Se
73866/ (31.08.20 COURT |Order Dtd. 2024- at
2024 24 2018/2 |KUMAR NO > 02-01 BRANCH No-
024 RATH : -3
12)
WP (C) - (Se
73867/ |31.08.20 [ 00" .S, COURT |Order Dtd. 2024- at
2024 24 PATKARAY NO. 6 09-12 No-
2024
12)
WP (C) - (Se
73868/ (31.08.20 |00l AP COURT |order Dtd. 2024- at
2024 |24 SAHOO NO. 6 |08-29 No-
2024
12)
WP (C) - WRIT | °°
73869/ |31.08.20 COURT |Order Dtd. 2024- at
2024 54 27401/ |T.SWAIN NO. 6 08-29 BRANCH No-
2021 -6
26)
WP (C) - WRIT | o€
73870/ |31.08.20 COURT |order Dtd. 2024- at
2024 24 27398/ |T.SWAIN NO. 6 08-30 BRANCH No-
2021 -5
32)
WP (C) - WRIT | o€
73872/ |31.08.20 COURT |Order Dtd. 2024- at
2024 24 519/20 |A.K.RANA NO. 6 08-28 BRANCH No-
21 _4
37)
WRIT
(Se
BRANCH
73873/ 31.08.20 "ELC) = lp ¢, COURT | der Dtd. 2024- |(DIVIS 2T
31241/ NO. 3 No-
2024 |24 Soos | |pANT oo |09-03 on (197
BENCH- )
2)
ABLAPL ;ie
73874/ |31.08.20 - M.R.BART COURT |Order Dtd. 2024- e
2024 |24 3503/2 [k NO. 2 |05-07
110
024
)
WP (C) - wrir | (5©
73875/ |31.08.20 |, 2 0" [B.K. COURT |Order Dtd. 2024- |50 . lat
2024 |24 PANT NO. 22 /09-03 No-
2023 -5
22)
73876/ |31.08.20 |ABLAPL COURT |Order Dtd. 2024- (Se
2024 24 - H.K.DASH NO. 2 |08-30 BAIL-2 | ¢




[ 3703/2 No-
024 9)
[ ABLAPL (se
2673877/ 131.08.20 |- & DAS . COURT |Order Dtd. 2024- at
2 |2024 24 4408/2 [ : NO. 2 |08-29 No-
024 9)
[ ABLAPL (Se
26 (73878/ 131.08.20 |- J.R.SAHO |, COURT |Order Dtd. 2024~ | lat
3 12024 24 4647/2 |0 . NO. 2 |05-13 No-
024 11)
[ ABLAPL (Se
26 (73879/ |31.08.20 |- S.K.LENK | COURT |Order Dtd. 2024- |, .. . |at
4 12024 24 4687/2 |a : NO. 2 |08-30 No-
024 11)
[ ABLAPL (Se
26 (73880/ 131.08.20 |- COURT |Order Dtd. 2024- at
5 2024 |24 501272 [N-E-ROUT[C.O0-lyn "o 10830 No-
024 11)
- ABLAPL (se
26 (73881/ 131.08.20 |- M.R.BART | COURT |Order Dtd. 2024- at
6 2024 24 8133/2 [K : NO. 2 |08-30 No-
024 11)
[ ABLAPL (Se
26 73882/ 131.08.20 |- S.R.PATT | COURT |Order Dtd. 2024- at
7 12024 24 8651/2 |NAIK . NO. 2 |08-29 No-
024 11)
- ABLAPL (se
26 73883/ 131.08.20 |- T R.DAS | COURT |Order Dtd. 2024- at
8 2024 24 8685/2 | " . NO. 2 |08-30 No-
024 11)
[ ABLAPL (Se
26 [73884/ 131.08.20 |- SK.AHESA | COURT |Order Dtd. 2024- at
9 2024 24 8702/2 |N : NO. 2 |08-30 No-
024 11)
- ABLAPL (se
27 73885/ 131.08.20 |- COURT |Order Dtd. 2024- at
0 |2024 |24 870372 [N-K-ROUTIC.0- lyn "5 10830 No-
024 11)
[ ABLAPL (Se
27 73886/ 131.08.20 |- P.K.LENK | COURT (Order Dtd. 2024~ | _|at
1 2024 24 8710/2 |a : NO. 2 |08-30 No-
024 4)
[ ABLAPL (se
27173888/ |131.08.20 |- COURT |Order Dtd. 2024- at
2 2024 |24 877972 (I F-KARC.0- g "5 log-30 No-
024 4)
___ ABLAPL (Se
27 73890/ 131.08.20 |- S.R.PATT | COURT |Order Dtd. 2024- at
3 12024 24 8923/2 |NAIK : NO. 2 |08-30 No-
024 4)
27 [73891/ [31.08.20 [cRIA- L. ic.0. [COURT |order Dtd. 2024-  [CRIMIN |(Se




12024

24 523/20 |ACHART NO. 2 |08-30 AL at
24 APPEAL [No-
11)
CRLMP- writT | (5©
73892/ (31.08.20 480/20 B. K. c COURT |Order Dtd. 2024- BRANCH at
2024 24 ROUTRAY |~ ° NO. 2 |08-30 No-
24 -5
21)
CRLMP- |S. K writT | ‘5@
28323/ gi‘08‘20 1813/2 |DASMOHAP C. ;gURg ggfig Ptd. 2024-  |ppancH ;E_
022 ATRA : -4
27)
CRLREV CRIMIN | (Se
73894/ (31.08.20 |- R. SETHI |c COURT |Order Dtd. 2024- AL at
2024 24 274/20 |°° . NO. 2 |08-30 REVISI [No-
24 ON 1)
TRP (C) (Se
73895/ |31.08.20 |- COURT |Order Dtd. 2024- at
2024 |24 169/20 B+ BEURRIC.O- 1yq 11 10-24 M- J-Co o
24 6)
RSA- (Se
73896/ |31.08.20 [2,°° . [G. . COURT |Order Dtd. 2024-  |SECOND |at
2024 24 3 JAYSINGH |~ NO. 11 |08-28 APPEAL [No-
4)
RSA- (5e
73897/ |31.08.20 [7°7 . . K. . COURT |0Order Dtd. 2024-  |SECOND |at
2024 24 5 ROUL . NO. 11 /08-28 APPEAL [No-
4)
WP (C) - wriT | (5€
73898/ |31.08.20 |,0 000 M. K. . COURT |Order Dtd. 2024- |\ o . lat
2024 24 RATH : NO. 11 /08-23 No-
2012 -5
23)
WP (C) - wrIT | \5©
73899/ |31.08.20 [g o~ M. K. . COURT |Order Dtd. 2024~ |[o- . jat
2024 24 NAYAK : NO. 11 /08-29 No-
020 -3
14)
ABLAPL (Se
73900/ |31.08.20 |- COURT |Order Dtd. 2024- at
2024 24 8932/2 |F-K-IENAIC.O- lyn =11 08-30 No-
024 14)
RSA- (5e
73901/ |31.08.20 COURT |0Order Dtd. 2024-  |SECOND |at
2024 24 535/20 H. JENA [C. NO. 11 /08-28 APPEAT [No-
3)
ABLAPL (Se
73902/ (31.08.20 |- M.R.BARI c COURT |Order Dtd. 2024- at
2024 24 8975/2 K : NO. 11 /08-30 No-
024 3)
RSA- (Se
73903/ |31.08.20 [, 0 . K. . COURT |0Order Dtd. 2024-  |SECOND |at
2024 24 i RANA : NO. 11 /08-23 APPEAL [No-

4)




ABLAPL (Se
73904/ 131.08.20 |- P.K.MOHA | COURT |Order Dtd. 2024- | . jat
2024 24 7583/2 |NTY ’ NO. 11 /08-30 No-
024 12)
RSA- (5e
73905/ |31.08.20 [, 0,0 |T. K. . COURT |Order Dtd. 2024-  |SECOND |at
2024 24 i MOHANTY |~° NO. 11 /08-23 APPEAL [No-
4)
ABLAPL (Se
73906/ (31.08.20 |- COURT |Order Dtd. 2024- at
2024 |24 5256/2 |F-K-IBENAIC.O- g "o 10830 No-
024 4)
(Se
BLAPT,~
73907/ |31.08.20 COURT |Order Dtd. 2024- at
2024 24 13939/ |D. SAMAL C. NO. 2 |08-28 BAIL-2 |~
2023
10)
ABLAPL (Se
73908/ 131.08.20 |- COURT |Order Dtd. 2024- at
2024 |24 5255/2 [F-E-JENAC.O- oy mo 107-26 No-
024 10)
RSA- (Se
73909/ |31.08.20 COURT |Order Dtd. 2024-  |SECOND |at
2024 24 321/20 H. JENA [C. NO. 2 |08-28 APPEAL [No-
1)
ABLAPL (Se
73910/ 131.08.20 |- M.M.NAYA | COURT |Order Dtd. 2024- at
2024 24 713/20 |K . NO. 2 |03-04 No-
24 1)
(Se
BLAPT,~
73911/ 131.08.20 COURT |Order Dtd. 2024- at
024 o 11827/ |G. SAHOO C. vo. 2 loseso BAIL-2 |2~
2023
11)
SANJTB (Se
73912/ |31.08.20 gigézo KUMAR . COURT |Order Dtd. 2024- iiIMIN at
2024 24 BHANJADE |~ ° NO. 2 |08-30 No-
24 APPEAL
0 10)
CRLA- |SAROJ crImIN | (5€
73913/ |31.08.20 COURT |Order Dtd. 2024- at
2024 24 633/20 [KUMAR  C.0. |yq = |gg-30 AL No-
24 DASH : APPEAL |
CRLA- crImMIN | (5€
73914/ [31.08.20 [ /220 A.K. . COURT |Order Dtd. 9999- | at
2024 24 i MISHRA NO. 5 |12-31 AEDEAL 2?—
CRLA- crImIN | (5€
73915/ |31.08.20 COURT |Order Dtd. 9999- at
2024 24 260/20 |S. DASH |C. NO. 5 12-31 AL No-
16 : APPEAL |, |
WP (C) - |MANOJ (Se
28227/ ;11'08'20 3063/2 |KUMAR C. ;gURg Entire Order at
007 RANA : No-




[ 4)
(Se
BLAPL-
30 73919/ [31.08.20 |7("" |L.D.MOHA COURT |Order Dtd. 2024- | .. _jat
0 2024 24 NTY NO. 5 |08-30 No-
024
3)
[ (Se
BLAPL-
3073920/ [31.08.20 |¢7(°"" |K.C.PAND COURT |Order Dtd. 2024~ | . jat
1 12024 24 A NO. 5 |08-30 No-
024
2)
N BLAPT,~ (Se
30 73921/ [31.08.20 |gcr " | poun COURT |Order Dtd. 2024- at
2 |2024 24 e NO. 5 |08-30 No-
024
2)
[ ABLAPL (Se
30 173922/ |31.08.20 |- COURT |Order Dtd. 2024- at
3 2024 |24 9077/2 |J-KAMILA NO. 5 |08-30 BAIL-1 | _
024 1)
N BLAPL- (Se
30173923/ [31.08.20 ;s D | oo COURT |Order Dtd. 2024- at
4 2024 24 : NO. 5 |08-30 No-
024
1)
N BLAPL- (Se
30 173924/ |31.08.20 COURT |Order Dtd. 2024- at
s loons o 4055/2 |G.SAHOO vo. 5 loses0 BAIL-2 >~
024
11)
N BLAPL- (Se
3073925/ [31.08.20 |50 " [B.P.TUNG COURT |Order Dtd. 2024- at
6 12024 24 A NO. 5 |08-28 No-
024
11)
[ ABLAPL (Se
30 173926/ |31.08.20 |- COURT |Order Dtd. 2024- at
7 2024 |24 90g1/2 |P-K-JENA NO. 5 |08-30 BAIL-1 | o_
024 2)
[ ABLAPL (se
30 173927/ |31.08.20 |- J.MOHAPA | COURT |Order Dtd. 2024- | ... |at
8 12024 24 8907/2 |TRA NO. 5 108-29 No-
024 8)
N MACA- mrsc. |{5¢
30 73928/ (31.08.20 | Jos"0 0 |3. COURT |Order Dtd. 2024- | -2 - lat
9 2024 24 DEHURY NO. 5 |08-31 No-
07 SEC. |}
[ ABLAPL (se
31 173929/ |31.08.20 - H K COURT |Order Dtd. 2024~ | . jat
0 2024 24 9089/2 [MALLICK NO. 5 |08-30 No-
024 12)
N MACA- MIsc. |‘5¢€
31 73930/ (31.08.20 520/20 A.K. COURT |Order Dtd. 2024- APPEAL at
1 12024 24 BARTK NO. 5 |08-31 No-
07 SEC. |}
31 (73931/ [31.08.20 |[ABLAPL |SURYAKAN COURT |Order Dtd. 2024- (se
2 [2024 24 - TA SAMAL NO. 5 |08-30 at




[ 9094/2 No-
024 1)
[ ABLAPL (se
31 |73932/ |31.08.20 |- PRATAP K COURT |Order Dtd. 2024- at
3 2024 24 8909/2 |BARIK NO. 5 |08-29 No-
024 1)
T n (Se
31|73934/ [31.08.20 |50 o [B.C. COURT |Order Dtd. 2024-  |SECOND |at
4 2024 |24 o MOHANTY NO. 5 |08-30 APPEAL [No-
7)
[ ABLAPL (Se
31 [73935/ [31.08.20 |- P K c o koP% lorder ptd. 2024- | . jat
5 (2024 24 7481/2 |BARIK i nees 08-29 No-
024 4)
[ ABLAPL (Se
3173936/ [31.08.20 |- P K . §8UR§ Order Dtd. 2024- at
6 [2024 |24 9090/2 |MOHANTY |~*°° |- 08-30 No-
024 4)
[ ABLAPL (se
3173937/ [31.08.20 |- s samoo | ;gURg Order Dtd. 2024- at
7 |2024 |24 8961/2 = s 08-29 No-
024 4)
[ ABLAPL (Se
31 73939/ |31.08.20 |- s K c o o B2 lorder ptd. 2024- | lat
8 12024 |24 9083/2 |PRUSTY A 08-30 No-
024 7)
[ ABLAPL (se
3173940/ [31.08.20 |- N ;gURg Order Dtd. 2024- at
9 [2024 |24 9088/2 2 s 08-30 No-
024 7)
[ ABLAPL (Se
32 |73941/ [31.08.20 |- . ;gURg Order Dtd. 2024- at
0 [2024 |24 9076/2 I 08-30 No-
024 7)
[ ABLAPL (se
32 73942/ [31.08.20 |- W oatt e ;gURg Order Dtd. 2024- at
1 12024 |24 8065/2 2 s 08-29 No-
024 7)
N BLAPL- BIBHUTI COURT (Se
22 28233/ 32'08'20 7943/2 |RANJAN [C.O. [NO. 2 gg?ig prd. 2024= lparr-1 ;t_
024 MOHANTY OLD 4?
N BLAPL- COURT (Se
32 73944/ [31.08.20 Order Dtd. 2024- at
761/20 DK JENA |C.0. INO. 2
3 2024 24 08-29 No-
24 OLD
4)
_' ABLAPL (Se
32 173945/ [31.08.20 |- R.C.MAHA |, ;gURg Order Dtd. 2024- at
4 |2024 |24 9093/2 [RANA I 08-30 No-
024 4)
32 [73946/ [31.08.20 [wp(C)- |2 K lc.0. [COURT |order Dtd. 2024- [(se




12024

24 20339/ |MOHANTY NO. 2 |08-29 at
2024 OLD No-
4)
BLAPL- COURT (Se
73947/ (31.08.20 55972 RK NO. 2 Order Dtd. 2024- at
2024 |24 oo MALLICK oim 08-29 T?—
(Se
BLAPL-
73948/ |31.08.20 COURT |Order Dtd. 2024- at
2024 o4 6345/2 |P SAHOO NO. 17 108-29 BAIL-2 No-
024
7)
BLAPL- (Se
73949/ (31.08.20 7901 /2 PK COURT |Order Dtd. 2024- BATL-1 at
2024 |24 MOHANTY NO. 17 08-29 No-
024
6)
BLAPI,— (Se
73950/ [31.08.20 S0 PK COURT |Order Dtd. 2024- | .. lat
2024 |24 ROUTARAY NO. 17 /08-30 No-
024
7)
(Se
BLAPL-
73951/ |31.08.20 COURT |Order Dtd. 2024- at
ooa . |ra 7932/2 |SK BARIK o, 17 0530 BATL-1|7°
024
4)
ABLAPL (Se
73952/ |31.08.20 |- COURT |Order Dtd. 2024- at
2024 24 8775/2 (RN PANDA NO. 17 |08-30 No-
024 4)
_ (Se
73953/ |31.08.20 52?532 ok DA COURT |Order Dtd. 2024- at
2024 |24 NO. 17 [08-30 No-
024
4)
_ (Se
73954/ |31.08.20 gg?g?z G COURT |Order Dtd. 2024- at
2024 |24 SUNDARA NO. 17 [08-30 No-
024
4)
s
73955/ |31.08.20 ?gég;; o masTIA COURT |Order Dtd. 2024- ;te
2024 |24 NO. 17 [08-30 No-
2024
4)
ABLAPL (Se
73958/ [31.08.20 |- R. K. COURT |Order Dtd. 2024- | .. _jat
2024 |24 5220/2 |BARIK NO. 17 08-29 No-
024 4)
WRIT
WP (C) - BRANCH ;ie
73959/ [31.08.20 |[oo.0° M. R. COURT |Order Dtd. 2024- |(DIVIS [2°_
2024 |24 2004 | [BARIK NO. 17 08-21 TON 93
BENCH- |,
3)
73960/ (31.08.20 WP(C)- [M. R. COURT |Order Dtd. 2024- (Se
2024 |24 19451/ [BARIK NO. 17 [08-21 at




2024 No-
123
)
HRUDANAN (Se
73961/ |31.08.20 223?32 DA . ;gURg Order Dtd. 2024- | .. lat
2024 24 MOHAPATR | © © 108-30 No-
024 OLD
A 11)
BLAPL- COURT (Se
73962/ (31.08.20 7 Is. R. . v % Jorder ptd. 2024- at
2024 |24 PATTNAIK |~ "~ © l08-30 No-
024 OLD
11)
ABLAPL (Se
73963/ [31.08.20 |- s. R. . ;gURg Order Dtd. 2024- at
2024 |24 8649/2 |PATTNAIK [~*O* 70° 2 0g-23 No-
024 11)
ABLAPL COURT (Se
73964/ |31.08.20 |- NIRANJAN w0 lorder prd. 2024- at
2024 24 9079/2 |ROUT oon - |os-30 No-
024 11)
ABLAPL (Se
73965/ [31.08.20 |- SARAT | ;gURg Order Dtd. 2024- | . lat
2024 |24 8831/2 |DASH O Ros 2 Jos-30 No-
024 17)
ABLAPL (Se
73966/ |31.08.20 |- AMLAN COURT | der Dtd. 2024- at
SHAKTI C. NO. 2 BAIL-1
2024 24 9086/2 |2 % oon - |os-30 No-
024 1)
ABLAPL (Se
73967/ [31.08.20 |- M. R. . ;gURg Order Dtd. 2024- at
2024 |24 9091/2 |[BARIK O R2: 2 Jos-30 No-
024 1)
ABLAPL (Se
73968/ |31.08.20 |- SRINIBAS COURT | der Dtd. 2024- at
2024 |24 9080/2 2 C.0. NO. 2 l5g_ 30 BAIL=2 |0
024 MOHANTY OLD 11)
CRLMP- |KALT COURT (Se
73969/ [31.08.20 Order Dtd. 2024- at
Lo Coal v 1217/2 |PRASAD [C.0. NO. 2 [0T9SF e
024 MOHANTY OLD 11)
CRLMP- COURT (Se
73970/ 131.08.20 [, U7 IRANIIT | v %) lorder ptd. 2024- at
2024 |24 MOHANTY |©° : 08-30 No-
024 OLD
11)
CRLMP- COURT (Se
73971/ |31.08.20 1204/ E-K- c NGO, p |Order Dtd. 2024- at
2024 |24 MISHRA : : 08-30 No-
024 OLD
11)
CRLMP- COURT (Se
23222/ 32'08'20 1202/2 M. NAYAK |[C.O. [NO. 2 gg?gg prd. 2024~ ;E_
024 OLD

11)




[ WRIT | o
BRANCH
3573973/ [31.08.20 "E{C) =y m.panD COURT |7 dgement Dtd. (p1vIs 3¢
11908/ c NO. 2 No-
0 [2024 |24 Jore B onm 2024-08-27 TON e
BENCH- )
1)
N WP (C) - |S COURT wriT | (°©
3573974/ [31.08.20 |, | e 6. o 2 [order Ded. 2024- |1oo o lat
1 [2024 |24 08-30 No-
024 Y OLD -4
38)
N cMP- wriT | (5©
3573975/ |31.08.20 131/20 R.CH. c COURT |Order Dtd. 2024- BRANCH at
2 12024 |24 ROUT Y+ INo. 20 09-12 No-
24 -7
15)
N WP (C) - (Se
35 |73976/ [31.08.20 |, /0" |G.K.SUND || COURT |Order Dtd. 2024- at
3 2024 |24 ARAY Y INo. 20 08-29 No-
2024
15)
N WP (C) - |SITANSU (Se
35173977/ |31.08.20 COURT |Order Dtd. 2024- at
4 2024 |24 21127/ MOHAN —|C.0. |q =54 g 30 No-
2024 SINGH : ©
15)
- WP (C) - |SITANSU (Se
3573978/ [31.08.20 COURT |Order Dtd. 2024- at
5 2024 |24 21130/ IMOHAN —|C.0. |q 54 0g 30 No-
2024 SINGH : ©
15)
N WP (C) - |SITANSU (Se
35173979/ [31.08.20 COURT |Order Dtd. 2024- at
6 2024 |24 21122/ MOHAN ~|C.O. |q =54 l0g_30 No-
2024 SINGH :
15)
N cMP- SUDHANSU wriT | (5©
35(73981/ [31.08.20 COURT |Order Dtd. 2024- at
713/20 |SEKHAR |C. BRANCH
7 12024 |24 NO. 20 |08-30 No-
24 JENA -5
23)
N WP (C) - (Se
3573982/ [31.08.20 |, .07 |N.K. . COURT |Order Dtd. 2024- at
8 |2024 |24 ROUT Y+ INo. 20 08-30 No-
2024
23)
___ (Se
BLAPL-
35 (73983/ [31.08.20 COURT |Order Dtd. 2024- at
9 |2024 |24 5565/2 AR JATI [C.0. 05" 50 |08-30 No-
024
23)
N BLAPT— (Se
36 73984/ [31.08.20 | ) © S COURT |Order Dtd. 2024- | .. lat
0 2024 |24 MOHANTY NO. 11 (08-30 No-
024
4)
N BLAPT,~ (Se
36 173985/ |31.08.20 COURT |Order Dtd. 2024- at
1 2024 |24 1442/2 |AK RANA |C.O. |yq 11 [gg_ 30 No-
024
4)
136 [73986/ [31.08.20 [wp(C)- |s.P. lc.0. [COURT |order Dtd. 2024- [WRIT |[(se




12024

24 6882/2 |SAMANTA NO. 11 108-27 BRANCH |at
019 -7 No-
a4)
CRLREV CRIMIN | (Se
73988/ (31.08.20 |- R.K. COURT |Order Dtd. 2024- AL at
2024 24 660/20 MALLICK NO. 6 02-08 REVISI |[No-
17 ON 5)
WP (C) - (5e
73989/ [31.08.20 COURT |Order Dtd. 2024- at
2024 |24 19730/ [B.K. DAS|C.0- |o "7 |09-20 No-
2024
5)
WP (C) - (Se
73991/ [31.08.20 7717 .c. - COURT |Order Dtd. 9999- at
2024 24 SINHA O INo. 1 |12-31 No-
2024
5)
WP (C) - WRIT | °°
73992/ |31.08.20 |i¢ o) A - COURT |order Dtd. 2024- '3 0  lat
2024 |24 MOHANTY | "% |NO. 22 [08-29 No-
023 -6
24)
WP (C) - WRIT | o€
73993/ |31.08.20 COURT |Order Dtd. 2024- at
LSO o 8965/2 |s.K. DAS [c.0. [-0U%0 TS BRANCH [°*
023 -6
24)
ABLAPL (Se
73994/ [31.08.20 |- P K . COURT |Order Dtd. 2024- at
2024 24 8864/2 |MISHRA O+ INo. 22 |08-30 No-
024 24)
WP (C) - (Se
73995/ 131.08.20 70 ) |p.K. . COURT |Order Dtd. 2024- at
2024 24 BEHERA O INo. 1 |09-20 No-
2024
24)
_ (Se
73996/ [31.08.20 232532 B P . COURT |Order Dtd. 2024- at
2024 24 TANGA O No. 1 |08-29 No-
024
24)
s
73997/ [31.08.20 ?gég;; o % pas o COURT |Order Dtd. 2024- ;te
2024 |24 K. O 0. 1 |09-20 No-
2024
24)
WP (C) - (Se
73998/ 131.08.20 70 L7 1B P . COURT |Order Dtd. 2024- at
2024 24 TANGA O INo. 1 los-22 No-
2024
24)
ABLAPL (Se
74002/ (31.08.20 |- SARAT c COURT |Order Dtd. 2024- at
2024 |24 9082/2 |DASH O No. 1 |o8=30 No-
024 24)
ABLAPL (Se
74004/ |31.08.20 |- SARAT |, ;gURg Order Dtd. 2024- at
2024 24 9084/2 |DASH O Ros © |os-30 No-
024 24)




ABLAPL (Se
74005/ [31.08.20 |- R. K. - ;gURg Order Dtd. 2024- at
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